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rice of Chlora henicol so anufac
tured as fixed at Rs. 0.00 er k.

(b) hether overn ent are a are 
that the rices of L-Base in the inter
national arket has increased and the 
landed cost is about Rs. 00.00 er k. 
and

(c) if so, ho do overn ent justify 
its action in announcin the rice of 
Chlora henicol o der at the sa e 
old level

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI  H.  N.  BAHU UNA) (a)
es, Sir.

(b) es, Sir.

(c) In the context of the freee on 
the rices of  bulk drus  includin 
Chlora henicol o der and the re
cent increase in the c i.f rice of L- 
Base (enulti ate inter ediate for 
anufacture of Chlora henicol o
der) overn ent have ade arrane
ents ith the State Cheicals and 
har aceuticals Cooeration of India 
Ltd. hereby in resect of units hich 
hold actual users i ort licences  of 
sufficient validity under hich  they 
could i ort L-Base and hich ro
vide CC ith thf needed letter of 
authority CC ill i ort L-Base and 
su ly the sa e at a rice of Rs 75 
er k. ex-odo n.  Under this ar
rane ent Actual Users ould be in a 
osition fo sell Chlora henicol o
der to the CC at a rice of Rs. 0- 
e* k. and yet earn a reasonable ar
in of rofits.

Subsidy on L-Base

1070.   SHRI OVINDA MUNDA 
Will the Minister of ETROLEUM, 
CHEMICALS AND ERTILIERS be 
leased to refer to the rely iven to 
Unstarred uestion No. 92 on 2th 
Aril, 1979 and state

(a)  hether licences of one to three 
aonths validity ould be accetable 
l0 C C tor subsidy of L-Base under 
the arrane ent and

(b)  if not, then ho do overn ent 
ensure that the units i ortin the
selves ould not be discriinated

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI  H.  N.  BAHU UNA) (a> 
The eriod of validity of i ort li
censes should  nor ally be of  three 
onths duration hich is the lead ti e 
taken by CC for arranin i orts. 
No subsidy ould be ayable to the 
units availin the above facility as 
su lies ould be effected by the C C 
at a rice of Rs. 75- based on hich 
the resent Chlora henicol o der 
rice ex-L-Base has been fixed.

(b)  Since the actual users have been 
rovided the otion to rocure their 
reuire ents of L-Base fro the C C 
at a rice of Rs 75- er k., rovid
ed that they surrender their i ort 
licence* and  undertake to  su ly 
Chlora henicol o der to CC at ai 
rice of Rs (0- er k , the ues
tion of discriination does not arise
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